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ACUTE DROUGHT CONDITIONS IN
o GUIARAT " . :

- SHRI RACGOF VALIULILAH (Gujarat):
Sir, Gujarat today is reeling under :he im-
pact of the worst ever drought to have been
experienced ip this century because ihis is
the thirq successive year of scarcity and
the people of Gujarat’ are suffering for
wan; of drinking water, Lakhs of people
o are employed inlthe scarcity re-
5 p.m. lief works and they want gainful
) .employment, Sir, the delay io sett.
ingof the monsoon thig years hag fur-
ther aggravated the situation, Shortage of
grinking water .js felt jn severa) parts of
the state, particularly Saurashtra, North
Gujarat and Kutch, Bven tho-c areas which
were not declared as, scarcity-affecteq Jast
year_ are fucing the problem of drinking
watel-.

_ Sir, <he positiog of fodder for the catile
has heocme very bad. "Whatever stock of
grass was available from Bulsar—that is the
grass-producing district in the State—has
also baen lifted BRt-tonfamads (Th view
of this, the Stite Government has already
incurred ap gxpenditure of .Rs. 152.39 cro-
rgs up to the end of 15th June, 19%7. Bx-
penditure during the period from 16th
Tune, 1987 tp 31st July, 1987 ‘is estima-
ted to be Rs, 100.42 crores, Thus ihe total
expenditure B the end oftJuly 1987 will
be to-the tune of Ry 252 8l:crars. ™
“Sir/T would like to ‘submit the following:
As the relief works will have tg be conti-
nued, we will require more funds for the
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"~ [Shri Raoof Valiultah]

same, As 50 per cent of the wages are to
be paid in the form of wheat, the State
Government has requested the Government
of India to sanction an additionaj one lakh
metric tonneg of wheat which includes our
requirement of 34,000 metric tonnes of
wheat for the month of July 1987 and an-
other 34,000 metric tonnes for this month.

Sir, the State is in need of grass for the
cattle of the scarcity-affected areas of the
State. It has requested other State Govern,
ments, but other State Governments ,re
also facing the samg difficulty and ¥ rhink
the Government of India will have tg evo-
Ive a policy whereby grasg can be lifted
from other States and sent to Guijarat,

Sir, damaged wheat ig also available in
Punjab. This damaged wheat js useful as
cattlefeed. We require help from the
Central  Government in

wheat from Punjab,

Lastly, the Govemment has given a
master plan for dealing with scarcity con-
ditions, I would request the honourale
Minister for Agriculture to send another
team. One team was sent in January 1987.
Since a Cabinet Sub-Committee on Drou-
ght Situation has been constituted by the
Prime Minister only ysesterday, I would
now request the Goverament to send a
high power team to assess how and in what
manner they can be helpful to the State
of Gujarat,

Thank you
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